
OFFICE OF THE PRINCIPAL DISTRICT 8 SESSIONS TUDGE (HOS) : DELHI

ORDER

The following Committee is hereby constituted, with immediate effect :-

Name of the Committee Name of judicial Officer Designation

Sh. Pawan Kumar Iain, DHIS/Chairman IT 8
Digitization/Centralized Computer Committee.

Chairman

Committee of District
Iudges for

implementation and

Sh. Sudhanshu Kaushik, Addl. District Iudge
+Wakf Tribunal (New Delhi), PHC

Member

migration to CIS 4.0 Sh. Arul Varma, Addl. Sessions Iudge, Spl.Iudge
(NDPS), South-East, Saket

Member

Sh. Sunil Kumar Sharma, Addl. Sessions Iudge
(West), Tis Hazari Court

Member

Sh. Visvesh, MM (NI-ACT) (Central)
Tis Hazari Court

Member

Sh. Ankur Panghal, MM, (Shahdara), KKD Member

Officer /Officials nominated to assist the Committee.

Sh. Yogesh, System Analyst-In-Charge-IT Cell l IT Cell, Tis Hazari Courts, Delhi.
r .

Ms. Swati Priya, Iudicial Assistant Hindi Section, East District,
Karkardooma Court, Delhi.

However, the correspondence with the Hon'ble High Court will be done only
through the undersigned.

whiz
(GIRISHI THPALIA)

Principal District 8’ Sessions Iudge (HQs)
Delhi L

-2W22 , :5-
No.2q3:72 /F.1(3)/Gaz/23 _ Dated
Sub:- Committee of District Iudges for implementation and migration to CIS 4.0.

Copy forwarded for information 8' necessary action to :
The Registrar General, Hon'ble High Court of Delhi, New Delhi.

r‘>$'°!°:-‘
The Ioint Registrar/CPC, High Court of Delhi/New Delhi. '

said committee.
5. The Officer In-Charge, IT Cell, Tis Hazari Court, Delhi,
6. The Officers concerned.
7. The AO(])/Branch In-charge, Admn, I,II £1 III, Accounts Branch, Computer Branch, Digitization

Cell, General Branch, Tis Hazari Courts, Delhi.
8. Sh. Yogesh, System Analyst-In-Charge, IT Cell, Tis Hazari Courts, Delhi.
9. Ms. Swati Priya, Iudicial Assistant, Hindi Section, East District, Karkardooma Courts, Delhi.

~ 10. T P.S. to the undersigned.
. he Website Committee (Egyglfii/Hindi), Tis Hazari Courts, Delhi.

12. The R81 Branch (Central) for uploading on LAYERS. f

Principal District fr Sessions Iudge (HQs)
Delhi

~ ,/4
“ 11H \Jh>'

The Principal District Er Sessions Judges, all Court Complexes, Delhi/New Delhi.

The Officer In-Charge, Computer Branch, Tis Hazari Court, Delhi, to pursue the matter with the

‘l/
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